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(a) whether Government have
received any prozosal from the Anda-
man and Nicobar Admiastration for
dec aring a free port in Great Nicobar
for international ships; and

(b) if so, what action Government
have taken thercon?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE, C.VIL
SUPPLIES AND COCPERATION
(oA, ARIF bat): (a) No guch pro-
posal has been so far rece.ved,

(b) Does not arise.

Serving of poor qua‘ity snacks and
food on IA figh:s

*166. PROF. RAMLAL PARIKH:
Wil] the Minister of TOURISM AND
CIVIL AVIATION bz pleased to

state;

(a) whether Government are aware
that the snacks and food served on
1A flights are of a very poor quality;

and

(b) if so, what steps Govemmpr}t
propose to take to improve their

quality?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI PU-
RUSHOTTAM KAUSHIK): (a) and
(b) Government are aware that cer-
tain sections of the travelling pub ic
think that there is scope for improve-
ment in the quality of snacks and
fooq served on the flights of Indian
Airlines and have directed the mana-
gement to take immediate sters to
bring about desired improvement in
this matter,

National policy on ed’b'e oils

*167. SHRT SAT PATILL. MTTTAT,:
Wit thsa  Mini-*ar nf COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION be pleaseg to state:

[ RAJYA SABHA ]

oils; and

to Questions 52

(a) whether Government have for-
mu ated any nalional po.icy on edible

@
(b) if so, what are
fealures thereof?

the main

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE, CIVIL
SUPPLIES AND COOPERATION
(SHRI KRISHNA KUMAR GOYAL):
(a) and (b) Yes Sir. A National Edi-
b'e Cil Policy has be¢ta  prezared
which covers major arcas like meu-
surss for in-r=asines th, produc‘ion
and productivity of oilseeds, techno-
logical innovationg designzd to increa-
se oil extractions, buffer stocking and
price support measures, regulation of
th~ type and quantum of imports and
their time schedule, and measures for
the supply of edible oilg to the consu-
mer at reasonable and relatwe]y sta-
kle prices.

Change in no’icy for imyort of
rolyester filament yarm

*168. SHRI M. KADFRSHAH:
SHRIMATI NOORJEHAN ~
RAZACK: e

Will the Minister of COMMERCE
ANT CIVIL SUPPLIES AND CO-
OPERATION bz pleaseg to state;

(a) the present policy regarding
the im»ort of po'yester fi'ament yarn
and the changes in th2 policy effected
from time to time during the last
twelve months; ang

(b) the reasons for the change in
policy?

THE MINTSTER OF STATE IN THE
MINTSTRY OF COMMERCE. CIVIL
SUPPLIES AND COOPERATION
(SHRT ARTF REG): (a) »ng (h) A
statement is laid on the Tabln of the
House,
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Statement

[ 28 FEB, 1978 ]

to Questions 54

Policy for import of Folyester Filament Yarn

Taiod Tolicy Reasens for (Lange
POLICY FOR ACTUAL USERS
'977-78 Requirements will be met by imports
(upro thiough St .te Trading Lor-
1-9-1977) poration on the recommend..tions of
spunsoring authorit.cs,
1977-78 . Dnec. allourent threcugh Siate Trad- With tle rising Camsrd, ale price ef this
(irem Jg Capaauen, pateng] was peag vpe dlardfae, 10
'2-9-1977) | aabic de Acival Lras te sceure their
tlequitements ot reawcralle prce,  thie
weru was placed on anect  allotment
- trovgh St te Tiaong  Cerperancn,
fé¢a aesult, the prces Lave <ome
. - gown.
e -, S
- POLICY FOR REGISTERED EXFCRTERS
- Fl ey
1977-78 Item = included in  Export-linked- .
{upto Import list 1o be allowed lor import =

21-8-1977

_agamnst fabnics, rcadv-made
garments etc. in the manufacure of
which Synthetic = klament Yarn
is used,

19*7-78  § Item remnved from Export-linked-

rom
22-3-1977)
s. to
1-9-1977)

1077-78
(from
2-9-1477)

Import List,

Cn acccunt of the risirg demrard of
thzs matenal.  the market price started
gomg vp. Tlerdfrre, in erder 10
increase the avai'zlility ard to Lrirg
ccwn the price to a reescralle level,

mjorts linked only 1o the expert of
lzl.rics, rezdv-rrade  gaiments  cic. in
the nmenufsctwne of which  synthetic

filament yarn s used, were relaxcd

-

"\ Ttem re-included in” the Export- Represertetiers were mode tte romrenval

Velat Tnarr Lis .,

o) Export Houses which are manu-
v facturer-cun-exporters  of  texiiles

mav be allowed to obtain release
Orlders on STC against wansleired
licences.

of firtzge 1o tle oyert of cpecified
orecucts weuld result in excessive ime
jats crd wevld 1lues i fect i dvertely
the  ind gencus irdustry  incheding
Tewnfls. a row vnit in - Ceeperative
Sector, producing thisyarn.  Trercfore,
it nrder te resulate inperts Lrezdlv 1o
cover supply derrard g2p, e lir kege
was reintrocuced  while sirultzrecusly
the item was  irctdrd in the Tirect
Allotment Schemre to the  7etval users,
threueh State Trading  Corporsticn,
The sale price for this yarp of 55 depiap
was fxed at Rs. 120 pcr Ko, which
brought down the market  prices und
consequently curtailed the high margie
of profits.
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